IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 26.12.2024 |

Name of the

Applicant
' Order (Se
WP (C) — WRIT

108017/ [26.12.20 COURT |Dtd. at

1 15024 04 3225/2 P. K. LENKA C.0. 6. 6 |2024a- ?5ANCH No-

11-22 48)

108018/ 126.12.20 We (C) - COURT giger éie

2 2024 24 23220/ P K JENA c.0. NO. 6 |2024- No-

12-24 48)

' Order (Se

WP (C) — WRIT

108020/ |26.12.20 COURT |Dtd. at

3 5024 54 23;25/ P K JENA C.0. 0. & |2024- ??ANCH No-

12-23 32)

. Order (Se
BLAPL-

108021/ |126.12.20 COURT |Dtd. at

4 2024 24 23326/ A K DAS c.0. NO. 17 |2024- No-

12-13 32)

' Order (Se
BLAPL-

108024/ |26.12.20 COURT |Dtd. at

> 2024 24 23225/ BB ROUT c.0. NO. 17 |2024- No-

12-23 32)

' Order (Se
BLAPL-

108025/ |26.12.20 COURT |Dtd. at

6 2024 24 23223/ BB ROUT c.0. NO. 17 |2024- No-

12-23 32)

. Order (Se
BLAPL-

108027/ |26.12.20 COURT |Dtd. at

7 15024 o4 ;ggzl/ PRADIPTA BEURA C.0. %0 17 l2024- No-

12-24 32)

' Order (Se
BLAPL-

108028/ |26.12.20 COURT |Dtd. at

8 2024 24 ;S;ZO/ BB ROUT c.0. NO. 17 |2024- No-

12-24 32)

. Order (Se
BLAPL-

108029/ [26.12.20 COURT |Dtd. at

9 2024 24 ;8228/ N SAHOO cC.0. NO. 17 12024- BAIL-2 No—

12-24 10)

. Order (Se
BLAPL-

108030/ |26.12.20 COURT |Dtd. at

10 5054 24 23324/ MK MOHANTY C.0. 0. 17 l202a— [BRAIL=2 o

12-24 17)




11

12

13

14

15

16

17

18

19

20

21

22

23

Order (Se
BLAPL-
108031/ |26.12.20 COURT |Dtd. at
2024 24 3221/2 M MOHANTY NO. 12 |2024- [BAID 2 No-
12-24 10)
Order (Se
BLAPL-
108032/ 126.12.20 COURT |Dtd. at
2024 24 ;(1)227/ REK BARIK NO. 12 2024- No-
12-23 10)
Order (Se
BLAPL-
108034/ [26.12.20 COURT |Dtd. at
2024 24 28226/ M DAS NO. 12 |2024- [BALID . No-
12-24 5)
Order (Se
BLAPL-
108035/ 126.12.20 COURT |Dtd. at
2024 24 3229/2 DK BEHERA NO. 12 2024- No-
12-16 5)
Order (Se
WP (C) - WRIT
108036/ [26.12.20 COURT |Dtd. at
2024 4 23334/ SAMBEET PATTANAYAK NO. 12 |2024- ??ANCH No-
12-24 1)
Order (Se
BLAPL-
108037/ [26.12.20 10308/ |G SAHOO COURT |Dtd. at
2024 24 2024 NO. 17 (2024~ No-
12-23 1)
Order (Se
BLAPL-
108039/ [26.12.20 COURT |Dtd. at
2024 24 ESZZO/ BALARAM SINGH NO. 17 [2024- No-
12-23 1)
Order (Se
BLAPL-
108040/ [26.12.20 COURT |Dtd. at
2024 24 3224/2 PC DAS NO. 17 (2024~ BAIL-1 No-
12-24 4)
ord S
108041/ [26.12.20 Yggégé; ANTL KUMAR DAS CouRT |pta. &(1te
2024 24 2024 NO. 17 (2024~ No-
12-17 4)
ABLAPL Order (Se
108042/ [26.12.20 |- COURT |Dtd. at
2024 24 1233g, |5 MISHRA NO. 17 |2024- [PATL=2 yo_
2024 12-23 17)
WP (C) - Order (Se
108043/ [26.12.20 31925/ SARAT CHANDRA COURT |Dtd. at
2024 24 2024 MEKAP NO. 17 (2024~ No-
12-20 17)
ABLAPL Order (Se
108044/ |26.12.20 |- COURT |Dtd. at
2024 24 5409/ (KK NATH NO. 17 |2024- No-
024 12-23 17)
Order (Se
WP (C) - WRIT
108045/ [26.12.20 COURT |Dtd. at
2024 24 23328/ P.K.JENA NO. 17 (2024~ ?gANCH No-
12-24 39)




24

25

26

27

28

29

30

31

32

33

34

35

36

BLAPL— Order (Se
108046/ (26.12.20 12312/ BIBHUTI RANJAN COURT |Dtd. at
2024 24 5024 MOHANTY NO. 10 |2024- No-
12-10 39)
ABLAPL Order (Se
108047/ [26.12.20 |- COURT |Dtd. at
2024 24 14589/ b JENA NO. 10 |2024- No-
2024 12-20 39)
ABLAPL Order (Se
108049/ 126.12.20 |- COURT |Dtd. at
2024 24 14581/ G SAHOO NO. 10 |2024- BAIL-2 No-
2024 12-20 11)
ABLAPL Order (Se
108051/ [26.12.20 |- COURT |Dtd. at
2024 24 14591/ MR SAHOO NO. 10 |2024- No-
2024 12-20 11)
Order (Se
WP (C) - WRIT
108052/ |26.12.20 COURT |Dtd. at
2024 24 23325/ P.K.JENA NO. 10 |2024- ??ANCH No-
12-24 1)
ABLAPL Order (Se
108053/ |126.12.20 |- COURT |Dtd. at
2024 24 14583/ M SWAIN NO. 10 |2024- No-
2024 12-20 1)
Order (Se
WP (C) - WRIT
108054/ (26.12.20 COURT |Dtd. at
2024 24 23320/ P.K.JENA NO. 10 |2024- ?SANCH No-
12-24 41)
Order (Se
BLAPL-
108055/ |26.12.20 COURT |Dtd. at
2024 24 23229/ S K BARIK NO. 17 |2024- BAIL-2 No-
02-16 8)
ABLAPL Order (Se
108056/ |26.12.20 |- b xam ;gURg Dtd. at
2024 24 14584/ OLb 2024- No-
2024 12-20 8)
ABLAPL Order (Se
108058/ |126.12.20 |- JP KAR ESURE Dtd. at
2024 24 14586/ OLb 2024- No-
2024 12-20 8)
ABLAPL Order (Se
108059/ |126.12.20 |- COURT |Dtd. at
2024 24 594/20 MR SAHOO NO. 12 |2024- No-
24 12-24 8)
Order (Se
BLAPL-
108060/ [26.12.20 COURT |Dtd. at
2024 24 23235/ MR SRHOO NO. 12 |2024- No-
12-24 8)
Order (Se
BLAPL-
108062/ |26.12.20 COURT |Dtd. at
2024 24 ;ggil/ bP DASH NO. 5 |2024- No-
12-23 8)




37

38

39

40

41

42

43

44

45

46

47

48

49

BLAPL— Order (Se
108063/ (26.12.20 12705/ SANTOSH KUMAR COURT |Dtd. at
2024 24 2024 MAHANTY NO. 5 |2024- No-
12-23 8)
Order (Se
BLAPL-
108064/ [26.12.20 COURT |Dtd. at
2024 24 3225/2 B. N. SAHU NO. 5 |2024- No-
12-18 8)
Order (Se
BLAPL-
108065/ |26.12.20 COURT |Dtd. at
2024 24 23225/ P PARIDA NO. 5 |2024- No-
12-23 8)
Order (Se
WP (C) - WRIT
108066/ [26.12.20 COURT |Dtd. at
2024 24 23222/ SIBA PRASAD SAHOO NO. 6 2024 ?gANCH No—
12-23 40)
Order (Se
BLAPL-
108067/ |26.12.20 COURT |Dtd. at
2024 24 23227/ GR PATRA NO. 6 |2024- BAIL-2 No-
12-24 11)
ABLAPL Order (Se
COURT
108068/ |126.12.20 |- Dtd. at
2024 24 14782/ SRINIBASH MOHANTY ggb 2 2024- No-
2024 12-24 11)
Order (Se
BLAPL- COURT
108070/ |26.12.20 10913/ |p BEHERA NO. 2 Dtd. at
2024 24 2024 OLD 2024- No-
12-24 11)
Order (Se
WP (C) — COURT
108071/ |26.12.20 31525/ |A. K. BEHERA NO. 2 Dtd. at
2024 24 2024 OLD 2024- No-
12-23 11)
ABLAPL COURT Order (Se
108072/ (26.12.20 |- HEMANTA KUMAR NO. 2 Dtd. at
2024 24 11082/ |MOHANTA OLb 2024- No-
2024 12-24 11)
WRIT
Order [BRANCH |'5€
WP (C) — COURT at
108073/ |26.12.20 31365/ M. R. BARTK NO. 2 Dtd. (DIVIS No—
2024 24 2024 OLD 2024- |ION 104
12-24 |BENCH- )
1)
Order (Se
WP (C) - COURT WRIT
108074/ 126.12.20 31078/ |A. K. MOHANTY NO. 2 btd. BRANCH at
2024 24 2024 OLD 2024- _7 No-
12-18 5)
Order (Se
BLAPL- COURT
108075/ 126.12.20 11476/ |SUVENDU BARIK NO. 2 btd. BAIL-2 at
2024 24 2024 OLD 2024- No-
12-23 16)
108077/ (26.12.20 |CRLMC- COURT |Order (Se
2024 24 4165/2 |5+ CHOUDHURY NO. 2 |Dtd. at




50

51

52

53

54

55

56

57

58

59

60

61

62

024 OLD 2024- No-
12-20 16)
CRLMC— Order (Se
108078/ |26.12.20 1654, |TUKUNA KUMAR COURT |Dtd. at
2024 24 024 MISHRA NO. 15 |2024- No-
12-11 16)
Order (Se
BLAPL-
108079/ 126.12.20 COURT |Dtd. at
2024 24 25220/ G SAHOO NO. 15 |2024- [PATL=2 goo
12-24 17)
CRLMC— Order (Se
108080/ [26.12.20 416, |TUKUNA KUMAR COURT |Dtd. at
2024 24 024 MISHRA NO. 15 |2024- No-
12-11 17)
Order (Se
108081/ |26.12.20 g%g%ﬁo TUKUNA KUMAR COURT |Dtd. at
2024 24 oy MISHRA NO. 15 |2024- No-
12-24 17)
Order (Se
BLAPL-
108082/ |26.12.20 COURT |Dtd. at
2024 24 23325/ SUVENDU BARIK NO. 15 2024- No-
12-23 17)
ABLAPL Order (Se
108083/ |26.12.20 |- COURT |Dtd. at
2024 24 14580, [B- K. PATRA NO. 15 2024- |PRATL™2 Iyo-
2024 12-20 12)
Order (Se
BLAPL-
108091/ |26.12.20 COURT |Dtd. at
2024 24 23224/ G SAHOO NO. 15 |2024- [PRAIL=2 yoo
12-24 12)
ABLAPL Order (Se
108102/ |26.12.20 |- COURT |Dtd. at
2024 24 11178, »+ K. BEHERA NO. 15 2024- [PRTP™2 Iyo-
2023 12-23 11)
Order (Se
CRLA- CRIMIN
108103/ |26.12.20 581/20 |AMLAN SHAKTT PAUL COURT |Dtd. A at
2024 24 24 NO. 3 [9999- [ To. . [No-
12-31 11)
Order (Se
CRLA- CRIMIN
108104/ |26.12.20 61/202 |s ca sunpara COURT |Dtd. oL at
2024 24 . NO. 5 19999- [ oo [No-
12-31 10)
Order (Se
WP (C) - WRIT
108106/ |26.12.20 COURT |Dtd. at
2024 4 gg;go/ PRAMOD KU ADHIKARI No. 5 |2024- ?iANCH No-
12-23 28)
Order (Se
108107/ |26.12.20 |CRLA COURT |ptd. [CRIMIN | .
179/20 |J PRADHAN AL
2024 24 24 NO. 5 19999- [ oo, [No-
12-31 10)
108109/ 126.12.20 WP (C)= | oo COURT |Order |WRIT (Se
2024 24 43100/ NO. 5 |Dtd. BRANCH |at




63

64

65

66

67

68

69

70

71

72

73

74

75

2023 2024- |-3 No-
12-23 28)
Order (Se
WP (C) - WRIT
108110/ (26.12.20 COURT |Dtd. at
2024 24 ;8221/ S DAS NO. 5 [2024- ?iANCH No-
12-23 14)
Order (Se
WP (C) - WRIT
108111/ |26.12.20 COURT |Dtd. at
2024 |24 S0851/ [ K NAYAK NO. 5 [2024- [PRANCH no-
12-23 14)
RSA— Order (Se
108113/ [26.12.20 COURT |Dtd. SECOND |at
2024 24 ig5/20 HN MOHAPATRA NO. 5 |[2024- |APPEAL |No-
12-23 2)
Order (Se
WP (C) - WRIT
108114/ |26.12.20 COURT |Dtd. at
2024 |24 3227/2 R C BHOI NO. 5 |2024- [PRANCH no-
12-23 17)
RSA- Order (Se
108116/ [26.12.20 COURT |Dtd. SECOND |at
2024 24 igS/ZO BB MISHRA NO. 5 |2024- |APPEAL [No-
12-23 2)
Order (Se
WP (C) - WRIT
108117/ |26.12.20 COURT |Dtd. at
2024 24 23137/ P K JENA NO. 5 [2024- ?SANCH No-
12-23 41)
Ord S
108119/ |26.12.20 ggégg; b SaHoO CourRT |pta. ;te
2024 24 5024 : NO. 10 [2025- No-
01-06 41)
RSA— Order (Se
108120/ (26.12.20 COURT |Dtd. SECOND |at
2024 24 iSS/ZO HK MOHANTY NO. 10 [2024- |APPEAL |No-
12-23 2)
Order (Se
WP (C) - WRIT
108122/ (26.12.20 COURT |Dtd. at
2024 24 282;2/ K PARIDA NO. 10 [2024- ?TANCH No-
12-23 49)
Order (Se
WP (C) - WRIT
108124/ |26.12.20 COURT |Dtd. at
2024 24 ggigO/ MR BARIK NO. 10 [2024- ?5ANCH No-
12-23 18)
Order (Se
WP (C) - WRIT
108125/ (26.12.20 COURT |Dtd. at
2024 24 282;2/ M R ROUTRAY NO. 10 [2024- ??ANCH No-
12-23 49)
Order (Se
WP (C) - WRIT
108127/ 126.12.20 COURT |Dtd. at
2024 |24 23220/ (R NRYRK NO. 10 |2024- [PTANCH no-
12-23 18)
108129/ [26.12.20 |[WP(C) - COURT |Order |WRIT (Se
2024 24 5209/2 B K MOHARANA NO. 10 |Dtd. |BRANCH |at




76

77

78

79

80

81

82

83

84

85

86

87

88

019 2024- |-8 No-
12-23 43)
RSA— Order (Se
108131/ [26.12.20 COURT |Dtd. |SECOND lat
2024 24 282/20 DK NAIK NO. 10 |2024- |APPEAL |[No-
12-23 0)
Order (Se
WP (C) - WRIT
108133/ 126.12.20 COURT |Dtd. at
2024 |24 Sa0%9/ M R BARIK NO. 10 [2024- [PEANCH no-
12-24 22)
Order (Se
WP (C) - WRIT
108135/ 126.12.20 COURT Dtd. at
2024 24 3120/2 P K JENA NO. 10 2024- ?SANCH No-
12-23 10)
Order (Se
BLAPL-
108137/ (26.12.20 COURT |Dtd. at
2024 24 3228/2 J PRADHAN No. 12 2024- [PAILTLIgo-
12-24 3)
ABLAPL Order (Se
COURT
108152/ |126.12.20 |- Dtd. at
2024 24 14792, (KARMA DAS ggb 2 l9999- No-
2024 12-31 3)
ABLAPL Order (se
COURT
108153/ 126.12.20 |- Dtd. at
2024 24 14525, |KARMA DAS ggb 2 |202a- No-
2024 12-20 3)
Order (Se
WP (C) - COURT WRIT
108157/ 126.12.20 | 09075 e MALLICK No. 2 P4 lgpancy 2T
2024 24 021 OLD 2024- _4 No-
12-10 27)
Order (Se
WP (C) - COURT WRIT
108158/ 126.12.20 |1 15753/ |5 sunpar No. 2 Pt lgranca [2F
2024 24 2015 o 2024~ |7, No-
12-17 22)
Order (Se
WP (C) - COURT WRIT
108159/ 126.12.20 |545¢9, | p MALLICK No. 2 (PEd- lgpancy 2T
2024 24 024 oLh 2024- |7, No-
12-18 38)
Order (Se
WP (C) - COURT WRIT
108160/ 126.12.20 |550,9, |1, p panpa No. 2 (P4 lgpanch 2T
2024 24 o2l o 2024~ |°) No-
12-04 27)
Order (Se
WP (C) - COURT WRIT
108161/ 126.12.20 |33548, |1 p pANDA No. 2 Pt lgrancah [2F
2024 24 Soa1 oLh 2024~ |°) No-
12-04 27)
Order (Se
WP (C) - COURT WRIT
108162/ 126.12.20 |3/05¢/ |1, p paNDA No. 2 P4 lgpanch 2T
2024 24 2021 OLD 2024- ) No-
12-04 4)
108163/ |26.12.20 |aBLAPL COURT |Order (se
2024 24 - AMLAN MOHANTY NO. 2 |Dtd. at




89

90

91

92

93

94

95

96

97

14787/ OLD  [2024- No-
2024 12-24 4)
Order (Se
WP (C) - COURT WRIT
108164/ (26.12.20 |3, o0 | o No. 2 Ptd- lppanch 3F
2024 24 021 onp  [2024- |77 No-
12-04 4)
ABLAPL Order (Se
COURT
108165/ [26.12.20 |- Dtd. at
2024 24 14587, |PRADIFTA BEURA ggb 2 12024- No-
2024 12-23 4)
Order (Se
WP (C) - COURT WRIT
108166/ (26.12.20 |3, 00 | o No. 2 [Pt lgpanch 3T
2024 24 oot B P ) No-
12-04 4)
Order (Se
WP (C) - COURT WRIT
108167/ 126.12.20 |31707/ |SAMBEET PATTANAYAK vo. 2 [Pt |granch 2C
2024 24 D094 op | [2024- No-
12-24 36)
Order (Se
WP (C) - COURT WRIT
108168/ 126.12.20 |3,185/ |SAMBEET PATTANAYAK vo. 2 [Pt |granch 2°
2024 24 5024 op | [2024- |27 No-
12-24 15)
Order (Se
WP (C) - COURT WRIT
108169/ (26.12.20 |3, 000 | 0 paees No. 2 PEd- Igranch 2T
2024 24 oot orp 2024 7] No-
12-04 4)
Order (Se
WP (C) - COURT WRIT
108170/ 126.12.20 |3, )35/ |SAMBEET PATTANAYAK vo. 2 [P |granch 2°
2024 24 209 op | [2024- 7] No-
12-24 32)
Order (Se
WP (C) - COURT WRIT
108171/ [26.12.20 |3, 0% |1 0 pavoa No. 2 Pt lgranch 2T
2024 24 0ot orp 2024 7] No-
12-04 4)
Order (Se
WP (C) - COURT
108172/ [26.12.20 |, 20 |s wussian vo. 5 |ptd. at
2024 24 Sooa orp 2024~ No-
12-24 4)
Order (Se
WP (C) - COURT WRIT
108173/ (26.12.20 |3, o0’ | o No. 2 PEd- Igranch 2F
2024 24 0ot orp 2024 7] No-
12-04 4)
Order (Se
WP (C) - COURT WRIT
108174/ (26.12.20 |3, 08" | o L No. 2 [Pt lppanch 2T
2024 24 001 onp  [2024- |77 No-
12-04 4)
TRP (C) Order (Se
COURT
108175/ [26.12.20 |- Dtd. at
2024 |24 351/20 |CRGAN BIHARL SINGH o2 2024- No-
24 12-24 4)
108176/ [26.12.20 [wp(C) - COURT |order [WRIT |(se
2024 |24 34999, P P PANDA NO. 2 |Dtd. |BRANCH |at




2021 OLD  |2024- |-1 No-
12-04 a)
LAA— Order (Se
108177/ 26.12.20 [2%7  |SANTOSH KUMAR COURT |Dtd. at
2024 24 ) DWIVEDY NO. 16 |2025- No-
01-27 1)
Order (Se
WP (C) - WRIT
108178/ 126.12.20 COURT |Dtd. at
2024 |24 30077/ |b P EaNDR NO. 16 [2024- |PRANCH Ino-
12-04 37)
TRP (C) Order (Se
108179/ 26.12.20 - COURT |Dtd. at
2024 24 390/20 [PALARAM SINGH NO. 16 (2024 No-
24 12-24 37)
Order (Se
WP (C) - WRIT
108180/ |26.12.20 COURT |Dtd. at
2024 |24 28219/ L D PANDA NO. 16 |2024- [PRANCH no-
12-04 37)
Order (Se
WP (C) - WRIT
108181/ |26.12.20 COURT |Dtd. at
2024 |24 ;g§i6/ L D PANDA NO. 16 [2024- [PEANCH o
12-04 32)
ord s
108182/ [26.12.20 ggégé; L b sany COURT Did?r ;te
2024 24 oo -D. NO. 16 |2024- No-
12-23 32)
ord s
108183/ |26.12.20 ggég;; S CourRT |pta. ;te
2024 24 e NO. 16 |2024- No-
12-23 32)
Order (Se
WP (C) — WRIT
108184/ [26.12.20 COURT |Dtd. at
2024 24 28229/ G.MALLICK NO. 16 |2024- ?EANCH No-
12-18 38)
Order (Se
WP (C) - WRIT
108185/ [26.12.20 COURT |Dtd. at
2024 24 23229/ KSHITISH NO. 16 (2024 ?SANCH No-
12-23 a4)
Order (Se
WP (C) — WRIT
108186/ 26.12.20 COURT |Dtd. at
2024 24 23;38/ B P TANGA NO. 16 |2024- ?EANCH No-
12-23 6)
108187/ [26.12.20 ["E(C)~ COURT gijer ;ie
2024 24 23220/ B.K.PARDHI NO. 16 (2024 No-
12-20 6)
ord s
108188/ [26.12.20 ggézé; I — CourRT |pta. ;te
2024 24 S NO. 16 2024 No-
12-23 6)
108189/ [26.12.20 wp(C)— COURT |Order (Se
2024 24 32300, [A-K-MISHRA NO. 16 |Dtd. at




2024 2024- No-
12-20 0)
CHIEF |Order (Se
WP (C) - WRIT
108190/ 126.12.20 JUSTIC Dtd. at
2024 24 ;8;21/ D. SAMAL E'S 2025- ?EANCH No-
COURT |01-22 20)
WRIT |
S~ CHIEF |(Order [BRANCH °°
108191/ |26.12.20 JUSTIC |Dtd. (DIVIS
2024 24 ;g;is/ B P TANGA E'S 2024- |TON T87
COURT [12-23 [BENCH- |,
1)
— CHIEF |Order ;ie
108192/ |26.12.20 |loo 7 |M/S BHABARANJAN JUSTIC |Dtd. Moo
2024 24 o KAR E'S 2024- o7
COURT |12-20 )
(Se
Order
CRLA- at
108193/ (26.12.20 COURT |Dtd.
2024 24 5328/2 S.K.SWAIN NO. 20 9999- Tg;
12-31
)
CONTC- Order ;ie
108194/ |26.12.20 |7 .00 |M/S BHABARANJAN COURT |Dtd. New
2024 24 KAR, P.PANDA NO. 20 2024- ©
024 107
12-20
)
(Se
Order
CONTC- at
108195/ |26.12.20 |75 00 |0 o snn COURT |Dtd. Noo
2024 24 094 NO. 20 2024- 107
12-20
)
Order (Se
BLAPL-
108196/ (26.12.20 COURT |Dtd. at
2024 24 ;8226/ N SAHOO NO. 20 [2024- [PAIDTL oo
12-18 4)
CONTC— Order (Se
108197/ |26.12.20 |70 " |M/S BHABARANJAN COURT |Dtd. at
2024 24 052 KAR, P.PANDA NO. 20 2024- No-
12-20 4)
Order (Se
108198/ (26.12.20 525232 B. .R.KAR COURT |Dtd. CONTEM |at
2024 24 024 SR NO. 20 |2024- |PT No-
12-20 5)
Order (Se
BLAPL-
108199/ 126.12.20 10487/ N SAHOO COURT |Dtd. at
2024 24 5024 NO. 20 |2024- No-
12-18 5)
CONTC— Order (Se
108200/ |26.12.20 |70 - 7 |M/S BHABARANJAN COURT |Dtd. at
2024 24 074 KAR , P.PANDA NO. 20 |2024- No-
12-20 5)




Order (Se
108201/ [26.12.20 ggég?z S0 COURT |Dtd. at
2024 24 024 NO. 20 |2024- No-
12-20 5)
Order (Se
108202/ 126.12.20 325332 R KAR COURT |Dtd. CONTEM |at
2024 24 024 M NO. 20 |2024- |pT No-
12-20 9)
WRIT (e
WP (C) — Order |BRANCH at
108203/ [26.12.20 COURT |Dtd. (DIVIS [T~
2024 24 23225/ - P. TUNGA NO. 20 |2024- |TION Til
12-23 |BENCH- )
2)
Order (Se
WP (C) - WRIT
108204/ |26.12.20 COURT |Dtd. at
2024 24 ;ggjl/ - P TUNGA NO. 20 |2024- ?SANCH No-
12-23 44)
Order (Se
WP (C) - WRIT
108205/ |26.12.20 COURT |Dtd. at
2024 |24 32220/ |B.P.TUNGA NO. 20 [2024- |PRANCH Ino-
12-23 1)
Order (Se
WP (C) - WRIT
108206/ [26.12.20 COURT |Dtd. at
2024 24 23518/ - P TUNGA NO. 20 |2024- ?EANCH No-
12-23 25)
ABLAPL Order (Se
108207/ |126.12.20 |- SETHT COURT |Dtd. at
2024 24 14802/ NO. 20 |2024- No-
2024 12-24 25)
ABLAPL Order (Se
108208/ 26.12.20 - as ;gURg Dtd. at
2024 24 14788/ oD 2024- No-
2024 12-24 25)
Order (Se
108209/ [26.12.20 ["E(C) COURT 1h¢ 4. at
32217/ |B.P.TUNGA NO. 2
2024 24 2024 oD 2024- No-
12-23 25)
ABLAPL Order (Se
COURT
108210/ |26.12.20 |- Dtd. at
2024 24 14786, |° DAS gfb 2 o024~ [BAIL=2 4o
2024 12-24 11)
ABLAPL Order (Se
108211/ |26.12.20 |- DAS EgURg Dtd. at
2024 24 14785/ OLb 2024- No-
2024 12-24 11)
Order (Se
WP (C) — COURT
108212/ |26.12.20 32023/ |S.K.MOHAPATRA No. o |Dtd. at
2024 24 2024 orn 2024- No-
12-23 11)
108213/ [26.12.20 WP(C) - COURT |Order (Se
2024 24 32216/ [P-F-TUNGA NO. 2 |Dtd. at




2024 OLD 2024- No-
12-23 11)
Order (Se
108214/ |26.12.20 ggggfz M/S BHABARANJAN ESURg Dtd. at
2024 24 024 KAR, P.PANDA oLm 2024- No-
12-20 11)
ABLAPL Order (Se
COURT
108215/ [26.12.20 |- Dtd. at
2024 24 14781/ |5 DAS ggb 2 h024a- [BAIL=Z 4o
2024 12-24 8)
ABLAPL COURT Order (Se
108217/ |26.12.20 |- SHRADHASHREE No. o |Dtd. at
2024 24 14754/ |RAUTRAY oLb 9999- No-
2024 12-31 8)
Order (Se
108218/ |26.12.20 ?g;g;/ KISHORE CHANDRA ;gURg Dtd. giiECH at
2024 24 2024 PRADHAN OLb 2024- ~6 No-
12-16 16)
ABLAPL Order (Se
COURT
108219/ [26.12.20 |- Dtd. at
2024 24 12126, [BK BAL gib 2 ho2a- [BAIL=Z go_
2024 12-24 8)
Order (Se
WP (C) - COURT
108220/ [26.12.20 32213/ |B.p.TUNGA No. o |Dtd. at
2024 24 094 oLp 2024- No-
12-23 8)
Order (Se
BLAPL- COURT
108221/ |26.12.20 8296/2 |R K BARIK NO. 2 btd. BAIL-2 at
2024 24 024 oLp 2024- No-
12-24 11)
ABLAPL Order (Se
108222/ [26.12.20 |- KK NATH EgURg Dtd. at
2024 24 14783/ om 2024- No-
2024 12-24 11)
Order (Se
WP (C) - WRIT
108223/ [26.12.20 COURT |Dtd. at
2024 24 23220/ B.K. SWAIN NO. 6 [2024- ?iANCH No-
11-21 32)
108224/ 126.12.20 we (C) - COURT giier ;ie
2024 24 53525/ S.K.BISWAL NO. 6 |9999- No-
12-31 32)
ABLAPL Order (Se
108225/ [26.12.20 |- COURT |Dtd. at
2024 24 14790, |[FK DENKA NO. 6 |2024- [PAILTL oo
2024 12-24 15)
Order (Se
WP (C) - WRIT
108226/ 126.12.20 COURT |Dtd. at
2024 |24 32502/ |8 K MOHANTY NO. 23 |2025- [PEANCH no-
02-25 9)
108227/ |26.12.20 WP (C) - COURT |Order (Se
2024 24 31057, [N-K-ROUT NO. 23 |Dtd. at




2024 2024- No-
12-23 9)
ABLAPL Order (Se
108228/ 126.12.20 |- COURT | Dtd. at
2024 24 14791, [PN SARANGI NO. 23 |2024- [PRAIL=2 go_
2024 12-24 18)
ABLAPL COURT Order (Se
108229/ (26.12.20 |- BTIDHUBHUSANA v, 5 |pta. at
2024 24 11990/ |MOHAPATRA OLb 2024- No-
2024 12-24 18)
Order (Se
CRLMP- COURT
108230/ 126.12.20 1415/2 |DILLIP SAMAL NO. 2 Dtd. at
2024 24 04 onm 2024~ No-
12-24 18)
Order (Se
WP (C) - COURT WRIT
108231/ 126.12.20 131500, |k ¢ NAYAK No. 2 (PEd- lgpancy 2T
2024 24 oo oo o2a- 25 No-
12-23 44)
ABLAPL Order (Se
COURT
108232/ 126.12.20 |- Dtd. at
2024 24 14794, [FK MOHANTA ggb 2 |202a- No-
2024 12-24 44)
WRIT
Order |BRANCH |‘°€
WP (C) - COURT at
108233/ 126.12.20 |31 343, |SUvENDU BARIK No. 2 Ptd- (DIVIS o
2024 24 2024 onm 2024- |TON 03
12-23 [BENCH- |,
1)
Order (Se
WP (C) - COURT WRIT
108234/ 126.12.20 8776/2 |H K DAS NO. 2 Dtd. BRANCH at
2024 24 054 onm 2025- |~ No-
01-09 10)
Order (Se
WP (C) - COURT WRIT
108235/ 126.12.20 131595/ |5 K.MOHANTA No. 2 P4 lgpanch 2T
2024 24 S02a oLn 2024~ |~ No-
12-23 29)
ABLAPL Order (se
COURT
108236/ 126.12.20 |- Dtd. at
2024 24 12133, [MK MOHANTY gib 2 12024- No-
2024 12-24 29)
WRIT
order |BRANCH |‘°€
WP (C) - COURT at
108237/ 126.12.20 32261/ |H.K.MOHANTA NO. 2 Dtd. (DIVIS No—
2024 24 094 oLh 2024~ |TON 03
12-23 |BENCH- |
1)
ABLAPL Order (Se
COURT
108238/ 126.12.20 |- Dtd. at
2024 24 12406, |PX BAL ggb 2 lo02a- [BRAIL=2 oo
2024 12-24 12)
108239/ [26.12.20 |aBLAPL COURT |Order (se
2024 24 - U. DAS NO. 2 |ptd. [PATDTL ¢




12865/ OLD 2024- No-
2024 12-20 0)
Order (Se
WP (C) - COURT WRIT
108240/ 126.12.20 [,3959, |5 s BISWAL No. 2 Pt lgrancah [2F
2024 24 050 oLm 2024~ |2 No-
12-17 16)
Order (Se
WP (C) - COURT WRIT
108241/ 126.12.20 |3-505, |4 K. MOHANTA No. 2 (PEd- lppancy AT
2024 24 2024 OLD 2024- 5 No-
12-23 6)
ABLAPL Order (Se
108242/ [26.12.20 |- I KaR ESURg Dtd. at
2024 24 14120/ OLb 2024- No-
2024 12-24 0)
Order (Se
WP (C) - COURT
108243/ (26.12.20 25274/ |S. K. MOHANTY NO. 2 Dtd. at
2024 24 2024 OLD 2024- No-
12-20 6)
ABLAPL Order (Se
108244/ [26.12.20 |- G SAHOO ESURg Dtd. at
2024 24 14412/ oLb 2024- No-
2024 12-24 0)
Order (Se
WP (C) - COURT
108245/ (26.12.20 31474/ |KSHITISH NO. 2 Dtd. at
2024 24 024 oLn 2024- No-
12-17 6)
Order (Se
WP (C) - COURT
108246/ 126.12.20 |3056,/ |4 K. MOHANTA No. 2 Ptd- at
2024 24 2024 OLD 2024- No-
12-23 6)
ARLAPL Order (Se
COURT
108247/ 126.12.20 |- Dtd. at
2024 24 14611, |IK MOHANTA ggb 2 |p024- [BAIL=2 oo_
2024 12-24 10)
Order (Se
WP (C) - COURT WRIT
108248/ 126.12.20 )5000/ |y 5 pATKRAY No. 2 (PEd- lgpancy 2T
2024 24 5020 oLD 2024~ |2 No-
12-17 16)
Order (Se
WP (C) - COURT WRIT
108248/ 126.12.20 |59 75/ |ksHITISH No. 2 Pt lgranca [2F
2024 24 5024 oLn 2024~ |72 No-
12-17 11)
Order (Se
WP (C) - COURT
108250/ 126.12.20 32274/ |H.K.MOHANTA NO. 2 Dtd. at
2024 24 Sons oLn 2024- No-
12-23 11)
WRIT
order |BRancH |‘5€
108251/ |26.12.20 "E(C)~ COURT |pig.  [(prvrs 3t
30171/ |D. K. NAIK NO. 2 No-
2024 24 024 oLb 2024- |ION 110
12-23 |BENCH-

2)




ABLAPL Order (Se
COURT
108252/ |126.12.20 |- Dtd. at
2024 24 12021/ SK SWAIN gib 2 2024- BATL-1 No-
2024 12-24 3)
Order (Se
WP (C) - COURT WRIT
108253/ 1126.12.20 18620/ |H S PAIKRAY NO. 2 btd. BRANCH at
2024 24 2020 OLD 2024- 5 No-
12-17 23)
Order (Se
WP (C) — COURT WRIT
108254/ |26.12.20 32181/ |D.P.DAS NO. 2 Dtd. BRANCH at
2024 24 5024 OLD 2024- _g No-
12-23 39)
Order (Se
WP (C) — COURT
108255/ |26.12.20 23220/ |A. K. SWAIN NO. 2 Dtd. at
2024 24 2024 OLD 2024- No-
12-23 39)
ABLAPL Order (Se
108256/ [26.12.20 |- p xR ESURg Dtd. at
2024 24 14582/ OLé 2024- No-
2024 12-20 39)
Order (Se
WP (C) — COURT WRIT
108257/ 126.12.20 32293/ |KHITISH NO. 2 Dtd. BRANCH at
2024 24 2024 OLD 2024- 1 No-
12-23 2)
Order (Se
WP (C) - COURT WRIT
108258/ 126.12.20 130009, |g. k. DASH No. 2 P9+ lgranch |3t
2024 24 2024 OLD 2024- 5 No-
12-23 45)
ABLAPL Order (Se
108259/ 126.12.20 |- N SAHOO ESURg Dtd. at
2024 24 14154/ OLb 2024- No-
2024 12-16 45)
ABLAPL Order (Se
COURT
108260/ |126.12.20 |- Dtd. at
2024 24 12078/ GR PATRA gib 2 2024- No-
2024 12-24 45)
Order (Se
WP (C) — COURT WRIT
108261/ 1126.12.20 31406/ |H.N.MOHAPATRA NO. 2 btd. BRANCH at
2024 24 2024 OLD 2024- 8 No-
12-24 39)
Order (Se
WP (C) — COURT WRIT
108262/ 126.12.20 31737/ |B. BEHERA NO. 2 btd. BRANCH at
2024 24 5024 OLD 2024- _a No-
12-23 38)
Order (Se
108263/ [26.12.20 |"E(C) COURT  1n 4. at
32442/ |B. K. DAS NO. 2
2024 24 2024 OLD 2024- No-
12-24 38)
Order (Se
WP (C) — COURT
108264/ |26.12.20 31989/ |S.K.LENKA NO. 2 Dtd. at
2024 24 5024 OLD 2024- No-
12-23 38)




[ WP (C) - Order (Se
18 108265/ |26.12.20 COURT |Dtd. at
9 2024 24 25224/ S.K.BEHERA C-0- No. 16 [9999- No-
12-31 38)
19 1108266/ |26.12.20 "E(C)~ COURT giier gie
0 |2024 24 ;8226/ S.K.BEHERA €0 INo. 16 [9999- No-
12-31 38)
[ Order (Se
WP (C) - WRIT
19 1108267/ |26.12.20 COURT |Dtd. at
1 12024 24 23226/ N R PANDA C- NO. 16 |2024- ??ANCH No-
12-24 1)
[ Order (Se
WP (C) - WRIT
19108268/ |26.12.20 COURT |Dtd. at
2 [2024 |24 1736/ [P-K . BEHERR €9 lNo. 169999~ [PRANCH no-
12-31 22)
[ WP (C) — Order (Se
19 1108269/ |26.12.20 COURT |Dtd. at
3 12024 24 23226/ S.K.BEHERA C-0- No. 16 |9999- No-
12-31 22)
- WP (C) — Order (Se
19 1108270/ |26.12.20 COURT |Dtd. at
4 12024 24 gé;jg/ M.KAR €-0- No. 10 |2025- No-
01-31 22)
[ Order (Se
WP (C) - WRIT
19 108271/ |26.12.20 COURT |Dtd. at
5 2024 |24 ;8228/ §.K.BEHERA €9 o. 16 9999~ [PEANCH no-
12-31 38)
[ Order (Se
WP (C) - WRIT
19 1108272/ |26.12.20 COURT |Dtd. at
6 12024 24 23228/ K C SWAIN C- NO. 16 2024- ??ANCH No-
12-17 1)
[ WRIT [ o
S~ Order |BRANCH ate
19 108273/ |26.12.20 COURT [ptd. [(DIVIS 2~
7 12024 24 28227/ S.K.BEHERA C-0- No. 16 (9999- |TON T87
12-31 |BENCH- |
1)
WP (C) - Order ;ie
19 1108274/ |26.12.20 COURT |Dtd.
s |00 ” 32439/ |B.P.TUNGA C. vo. 16 2024 No-
2024 107
12-24
)
Order (Se
WP (C) - WRIT
19108275/ |26.12.20 COURT |Dtd. at
9 2024 24 23228/ N R PANDA C-0- No. 16 |2024- ?TANCH No-
12-17 1)
[ WP (C) - Order (Se
20 108276/ [26.12.20 COURT |Dtd. at
0 2024 24 23222/ H. K. MOHANTA C- NO. 16 2024- No-
12-24 1)
120 [108277/ [26.12.20 [ABLAPL |NK SATAPATHY (c.0. [cOURT [order (se




2024

- |

24 - NO. 16 |Dtd. at
14763/ 2024- No-
2024 12-23 1)
[ WRIT | o
WP (C) — Order |BRANCH at
20 (108278/ |26.12.20 COURT |Dtd. (DIVIS
2 12024 24 25227/ S. K. SWAIN €-0- No. 23 |2025- |TON T§4
03-03 |BENCH- ||
2)
[ WRIT | o
WP (C) — Order |BRANCH at
20 1108279/ 126.12.20 COURT |Dtd. (DIVIS
3 2024 24 25226/ B.P.TUNGA €-0- No. 23 |2024- |TON Tio
12-24 [BENCH- ||
2)
[ Order (Se
WP (C) - WRIT
201108280/ |26.12.20 COURT |Dtd. at
4 2024 |24 ;ggﬁO/ P. K. DAS -0+ o. 23 [2025- [PEANCH no-
03-04 39)
[ Order (Se
WP (C) - WRIT
201108281/ [26.12.20 COURT |Dtd. at
= o2 S 28223/ S.K.MOHARANA C. 56, 23 |2024- ??ANCH No-
12-24 32)
[ Order (Se
ARBA-
201108282/ 126.12.20 COURT |Dtd. at
< 204 S 28/202 B K SETHI C. No. € |20as. M-d.ColiC
01-28 1)
[ Order (Se
WP (C) - WRIT
20 1108283/ [26.12.20 COURT |Dtd. at
7 2024 24 23;26/ M. BEHERA c. NO. 6 |2024- ?ZANCH No-
12-20 37)
[ Order (Se
WP (C) - WRIT
20 1108284/ |26.12.20 COURT |Dtd. at
8 [2024 |24 23;20/ R.DES €9 Ino. 23 |2025- PPANCH no-
01-28 7)
20 1108285/ |26.12.20 ["E(C)= COURT giier ;ie
9 |2024 24 33227/ A.K.MOHANTY C. NO. 12 |2025- No-
01-08 7)
[ Order (Se
MACA- MISC.
211108286/ |26.12.20 COURT |Dtd. at
0 |2024 24 35/202 B MAHALI c. NO. 12 |2024- éggEAL No-
12-19 )
B Order (Se
WP (C) - WRIT
21/108287/ |26.12.20 COURT |Dtd. at
1 2024 |24 300207 |P-BARIK €9 o. 12 |2024- [PRANCH yo-
12-23 2)
[ Order (Se
MACA- MISC.
211108288/ [26.12.20 COURT |Dtd. at
5 12024 24 i?O/ZO S S PASAYAT C. NO. 12 |2024- 2ggEAL No-
12-05 o 9)
21 [108289/ [26.12.20 [WP(C)- [B.BARIK c.0. [cOURT |order [WRIT [(Se




2024

24 30070/ NO. 12 Dtd. BRANCH |at
2024 2024- -6 No-
12-23 04)
Order (Se
FAO- MISC.
108290/ |26.12.20 COURT |Dtd. at
2024 24 22/201 BEHERA NO. 12 |2024- 2E£EAL No-
12-20 P
ord s
108291/ [26.12.20 ggig;; ALLICK CourRT |pta. ;te
2024 24 oo : NO. 12 2024- No-
12-24 2)
Order (Se
FAO- MISC.
108292/ [26.12.20 COURT |Dtd. at
2024 24 22/201 K. SWAIN NO. 12 |2024- 2E§EAL No-
12-20 P
ord s
108293/ [26.12.20 gfggé;  NATH COURT Did?r ;te
2024 24 S -K. NO. 12 2025- No-
02-04 2)
CRLREV Order (Se
108294/ [26.12.20 |- COURT |Dtd. at
2024 24 581/20 (B K MOHANTY NO. 17 12025- No-
24 01-09 2)
108295/ |26.12.20 |"E(C)~ COURT giier ;ie
2024 24 23225/ LENKA NO. 17 2024- No-
12-24 2)
WP (C) - iﬁggem WRIT | o€
108296/ [26.12.20 [1° 7 | courr SRt TR lat
2024 24 NO. 17 No-
020 2024- |-6 So)
12-17
Order (Se
FAO- MISC.
108297/ |26.12.20 COURT |Dtd. at
2024 24 ié7/20 K. SWAIN NO. 17 2024- 2;5EAL No-
12-20 P
108298/ [26.12.20 [ME(C)~ COURT giier ;ie
2024 24 53323/ K PANDA NO. 17 2024- No-
12-24 2)
ord s
108299/ [26.12.20 ggégé; - CouRT |pta. ;te
2024 24 oo NO. 17 2024- No-
12-24 2)
WP (C) - giggem WRIT | o€
108300/ 126.12.20 |50+ /5 |5 N.paANDA COURT | 4. |prancH [2F
2024 24 NO. 17 No-
018 2024~ -5 o)
12-17
WP (C) - Order (Se
;82201/ ;2'12'20 31356/ |T SWAIN ;gUR$7 Dtd. at
2024 : 2024- No-




[ | 12-24 32)
[ Order (Se
22 1108302/ [26.12.20 §8§232 . COURT |Dtd. at
6 12024 24 o : NO. 17 |2024- No-
12-20 32)
WP (C) - iﬁggem e
52 ;82203/ §§~12~20 22958/ |P.C.DAS ;gURT7 Dtd.  |BRANCH Et_
2019 . 2024- |-8 42)
12-17
[ Order (Se
WP (C) - WRIT
22 1108304/ [26.12.20 COURT |Dtd. at
8 12024 24 8229/2 K PRADHAN NO. 17 |2024- ??ANCH No-
12-19 30)
[ Order (Se
22 1108305/ [26.12.20 222232 © wam COURT |Dtd. |CONTEM |at
9 [2024 24 s : NO. 17 [2024- |PT No-
12-20 5)
[ _ Order (Se
23 108306/ [26.12.20 §8§g32 . COURT |Dtd. at
0 [2024 24 0ra : NO. 17 [2024- No-
12-20 5)
WP (C) - iﬁggem WwRIT | o€
i3 ;82207/ ;2'12'20 18971/ |S.MOHANTY FoURT |pta.  |sranca |25
2013 . 2024~ |-1 38)
12-17
[ Order (Se
WP (C) — WRIT
231108308/ [26.12.20 COURT |Dtd. at
2 |2024 24 3221/2 K MOHANTY NO. 17 |2024- ?iANCH No-
12-17 13)
o : Order (Se
23108309/ [26.12.20 522232 . wnm COURT |Dtd. at
3 [2024 24 0o : NO. 17 |2024- No-
12-20 13)
o 3 Order (Se
231108310/ [26.12.20 222232 . COURT |Dtd. at
4 2024 24 0o : NO. 17 |2024- No-
12-20 13)
WP (C) - giggem wrIT | o€
23 108311/ [26.12.20 | o020’ | oo courr [SH5 [Tl jat
5 (2024 24 NO. 17 No-
2013 2024- |-1 S0)
12-17
[ Order (Se
WP (C) — WRIT
231108312/ |26.12.20 COURT |Dtd. at
6 2024 |24 it/ R RODAS NO. 25 [2025- [PEANCH Ino-
01-06 39)
[ FAO- Order (Se
231108313/ [26.12.20 COURT |Dtd. at
7 12024 24 222/20 C. PANDA NO. 6 |2025- No-
01-16 39)




Order (Se
WP (C) - WRIT
231108314/ |26.12.20 COURT |Dtd. at
8 12024 24 ééiéz/ K.K.MOHAPATRA c. NO. 6 |2024- ?EANCH No-
12-17 42)
Order (Se
23108315/ |26.12.20 |CRLMC COURT 1h 4. at
3720/2 |P. K. PATRA C. NO. 2
9 2024 24 0 oim 2024- No-
10-03 42)
CRLREV Order (Se
COURT
24 108316/ [26.12.20 |- Dtd. at
0 2024 24 736/20 |- K- NAYAK c. gib 2 |202a- No-
24 12-23 42)
Judgem (Se
WP (C) - COURT |ent WRIT
i4 ;82217/ §§~12~20 11142/ |S.K.MISHRA C. NO. 2 |Dtd. |BRANCH ;g_
2016 OLD 2024~ |-8 1oy
12-17
Order (Se
24 108318/ [26.12.20 igﬁfgo & 5. oas . COURT |Dtd. at
2 12024 24 o - e : NO. 10 |2025- No-
01-02 42)
TRP (C) Order (Se
24 108319/ [26.12.20 |- HEMANTA KUMAR . COURT [Dtd. | . . |at
3 2024 24 439/20 |MOHANTA : NO. 10 2024- [ 9% |INo-
23 12-23 6)
WP (C) - gifgem wrrr | (Se
z4 ;82220/ ;2'12'20 14144/ |D.SAMAL c. ESURTO Dtd. |BRANCH ;Z_
2016 . 2024- |-2 )
12-17
FAO- Order (Se
24 1108321/ [26.12.20 COURT |Dtd. at
5 12024 24 225/20 S. SAHOO C. NO. 10 2024- No-
12-23 34)
TRP (C) Order (Se
24 1108322/ [26.12.20 |- COURT |Dtd. at
6 2024 24 439/20 |° S BISWAL €-0- No. 10 [2024- M9-C |no-
23 12-23 6)
FAO- Order (Se
24 1108323/ [26.12.20 COURT |Dtd. at
7 12024 24 225/20 B. K. PARDHI C. NO. 10 |2024- No-
12-23 6)
WP (C) - iﬁigem WwRIT | o€
24 ;82224/ 22'12'20 17430/ |A.K.BEHERA C. ;gURTO Dtd. |BRANCH ;z_
2014 : 2024~ |-7 5)
12-17
LAA— Order (Se
24 |108325/ [26.12.20 COURT |Dtd. |FIRST lat
9 2024 24 23/201 S P SAHOO C- NO. 10 2024~ |APPEAL |No-
12-16 2)
25 108326/ [26.12.20 [CRLMC- [R. K. MOHABHOI c.0. [courRT [order (Se




2024

24 4803/2 NO. 15 |btd. at
024 2025- No-
01-22 2)
WP (C) - iﬁggem WwRIT | o€
;82227/ 22'12'20 17430/ |B.SINGH ESURTS Dtd. |BRANCH ;t_
2014 : 2024~ |-7 5?
12-17
Order (Se
CRLMC-
108328/ [26.12.20 COURT |Dtd. at
2024 24 3229/2 N. SAHOO NO. 15 |2025- No-
01-24 5)
Order (Se
WP (C) - WRIT
108329/ 126.12.20 COURT |Dtd. at
2024 |24 §2509/ | SAMAL NO. 15 [2024- [PRANCH no-
12-17 25)
_ Order (Se
108330/ |26.12.20 222232 v oms COURT |Dtd. at
2024 24 oo : NO. 15 [2024- No-
11-21 25)
Order (Se
CRLA-
108331/ [26.12.20 COURT |Dtd. at
2024 24 223/20 D. SAMAL NO. 15 |2024- No-
12-23 25)
TRP (C) Order (Se
108332/ [26.12.20 |- COURT |Dtd. at
2024 24 485,20 [RAMAKRISHNA NAIK NO. 15 2024- |"*Y+C- INo-
22 12-23 6)
Order (Se
CRLMC-
108333/ [26.12.20 COURT |Dtd. at
2024 24 3221/2 A. K. MOHANTY NO. 15 [2024- No-
10-30 6)
TRP (C) (Se
108334/ [26.12.20 |- COURT at
2024 24 129720 [M R SAHOO NO. 15 M- Co o
18 6)
Order (Se
WP (C) - WRIT
108335/ [26.12.20 COURT |Dtd. at
2024 |24 23227/ B. F. TANGA NO. 23 |2025- [PEANCH no-
02-25 6)
ABLAPL Order (Se
COURT
108336/ [26.12.20 |- Dtd. at
2024 24 12444, |S- CHOUDHURY ggb 2 |202a- No-
2024 11-12 6)
WRIT
Order |BRancH |‘5€
108337/ |26.12.20 "E(©)~ COURT 1n. 3.  |[(prvis |2t
32610/ |K. K. NATH NO. 2 No-
2024 24 S04 oim 2024- |TON 17
12-24 |BENCH- |
2)
108338/ [26.12.20 |TRP (C) COURT |order (Se
2024 24 - ANMLAN MOHANTY NO. 2 |Dtd. at




181/20 OLD 2024- No-
24 12-23 115
)
Order (Se
WP (C) - COURT WRIT
108339/ 126.12.20 |3, 095, |4, K. MOHANTA No. 2 Ptd- lgrancah [2F
2024 24 024 oLn 2024~ |27 No-
12-24 9)
Order (Se
WP (C) - COURT WRIT
108340/ 126.12.20 |1 99575 |y paRAL No. 2 (P¥d- lppancy 2T
2024 24 020 oLh 2024~ |~ No-
12-23 38)
Order (Se
WP (C) - COURT
108341/ [26.12.20 |3700 |0 b i o, o |prd. at
2024 24 024 oLh 2024- No-
12-24 38)
Order (Se
WP (C) - COURT WRIT
108342/ 126.12.20 |3)c00 ) |y k. MOHANTA No. 2 Pt lgranca [2F
2024 24 2024 o 2024~ |73 No-
12-24 12)
Order (Se
WP (C) - COURT WRIT
108343/ |26.12.20 700" |0« cuatn No. o [ptd. ool lat
2024 24 020 oLh 2024- |7, No-
12-23 38)
WRIT
order |BRaNncH |‘°€
108344/ [26.12.20 ["E(C)~ COURT 1n 4.  |(prvis |2F
32068/ R. K. SAHU NO. 2 No-
2024 24 So2a onp 2024- |TON oa
12-24  [BENCH- |
1)
Order (Se
WP (C) - WRIT
108345/ [26.12.20 COURT |Dtd. at
2024 |24 SO275/ | NAxAK NO. 20 |2025- [PRANCH no-
01-20 31)
WRIT [ o
WE (C) - Order [BRANCH |7
108346/ |26.12.20 COURT |Dtd. (DIVIS
2024 24 23326/ KSHITISH NO. 20 |2024- |ION Tiz
12-24 [BENCH- |
2)
WRIT [ o
WE (C) - Order [BRANCH |~
108347/ |26.12.20 COURT |Dtd. (DIVIS
2024 24 23223/ KSHITISH NO. 20 |2024- |ION T87
12-24  [BENCH- |
1)
Order (Se
WP (C) - WRIT
108348/ 126.12.20 COURT |Dtd. at
2024 24 23328/ KSHITISH NO. 20 2024- ?EANCH No-
12-24 39)
Order (Se
WP (C) - WRIT
108349/ 126.12.20 COURT |Dtd. at
2024 |24 32077/ |KsHITISH NO. 20 |2024- [PEANCH no-
12-24 7)




WP (C) - Order (Se
108350/ 126.12.20 COURT |Dtd. at
2024 24 23228/ KSHITISH NO. 20 2024- No-
12-24 7
108351/ [26.12.20 ["E(C)- COURT giier gie
2024 24 ;éézl/ KSHITISH NO. 20 |2024- No-
12-24 7)
Order (Se
WP (C) - WRIT
108352/ |26.12.20 COURT |Dtd. at
2024 24 23324/ KSHITISH NO. 20 2024- ?SANCH No-
12-24 43)
WRIT (Se
WP (C) - Order |BRANCH at
108353/ 126.12.20 COURT |Dtd. (DIVIS
2024 24 23226/ J. PARIDA NO. 20 |2024- |ION Til
12-24 BENCH- )
2)
ABLAPL Order (Se
108355/ [26.12.20 |- COURT |Dtd. at
2024 24 14798, |F- PRADHAN NO. 20 |2024- [PRIL=2 goo
2024 12-24 18)
ABLAPL Order (Se
108356/ 26.12.20 - COURT |Dtd. at
2024 24 14800, |S1BA PRASAD SAHOO NO. 20 2024- [PRIP™2 Iyo-
2024 12-24 18)
ABLAPL COURT Order (Se
108357/ 126.12.20 |- SANJIB KUMAR NO 5 Dtd. BATT,—2 at
2024 24 12460/ |BHANJADEO OLb 2024- No-
2024 11-12 10)
ABLAPL Order (Se
COURT
108358/ 26.12.20 - Dtd. at
2024 24 12186, (PMARESH DAS gfb 2 12024- No-
2024 11-07 10)
ABLAPL Order (Se
COURT
108359/ 26.12.20 - Dtd. at
2024 24 14793, [R- K. SARANGI gib 2 |202a- No-
2024 12-24 10)
ABLAPL Order (Se
COURT
108360/ 26.12.20 - Dtd. at
2024 24 14150, |JYOTISE RANJAN DAS gfb 2 |202a- No-
2024 12-16 10)
ABLAPL Order (Se
COURT
108361/ 26.12.20 - Dtd. at
2024 24 12467, |5+ CHOUDHURY ggb 2 |o02a- [BRAIL72 oo
2024 11-12 17)
ABLAPL Order (Se
COURT
108362/ [26.12.20 |- Dtd. at
2024 24 14795, (ANITA SAHOO gib 2 |202a- No-
2024 12-24 17)
108363/ |26.12.20 |ABLAPL COURT |Order (Se
2024 24 - b P DAS NO. 2 |ptd. [PATDTL ¢




14141/ OLD 2024- No-
2024 12-16 13)
ABLAPL Order (Se
108364/ 26.12.20 - b sany ;gURg Dtd. at
2024 24 14837/ onm 2024- No-
2024 12-24 13)
Order (Se
WP (C) - COURT WRIT
108368/ 126.12.20 |30, cq, b N. NAYAK No. 2 (PEd- lppancy AT
2024 24 004 oip 2024- |7, No-
12-24 17)
Order (Se
WP (C) - COURT WRIT
108369/ 126.12.20 131009, |k c. NAYAK No. 2 Pt lgranch [2F
2024 24 S04 oim 2024- |°0 No-
12-23 44)
Order (Se
WP (C) - COURT
108370/ [26.12.20 |37,5% ) |5 b parik vo. 5 |ptd. at
2024 24 004 oim 2024- No-
12-20 44)
Order (Se
WP (C) - WRIT
108371/ [26.12.20 COURT |Dtd. at
2024 |24 23226/ R. C. MALLICK NO. 10 |2025- [PEANCH Ino-
01-10 12)
Order (Se
108372/ 126.12.20 |ME” COURT |Dtd. at
2024 24 5220/2 L. K. NAYAK NO. 20 |2025- No-
03-03 12)
ABLAPL Order (Se
108373/ [26.12.20 |- SANJIB KUMAR COURT |Dtd. at
2024 24 14737/ |BHANJADEO NO. 20 |2024- No-
2024 12-23 12)
WRIT [
B (C) - Order [BRANCH | >
108374/ [26.12.20 COURT [ptd. [(DIVIS [2°_
2024 24 ;égjl/ M. K. MOHANTY NO. 20 |2024- |ION Tgl
12-24 |BENCH- |
1)
(Se
Order
BLAPT,~ at
108375/ [26.12.20 COURT |Dtd.
2024 24 g228/2 J PRADHAN NO. 20 2024- Tgl
12-24
)
Order (Se
WP (C) - WRIT
108376/ [26.12.20 COURT |Dtd. at
2024 24 25226/ M. R. SAHOO NO. 20 |2024- ?SANCH No-
12-24 40)
TRP (C) Order (Se
108378/ |26.12.20 |- COURT |Dtd. at
2024 24 192720 [K- K. NATH NO. 20 |2024- No-
24 12-23 40)
' WP (C) - Order |WRIT |(se
;82279/ 22'12'20 32244/ |K. K. NATH ;gUR$6 Dtd. |BRANCH at
2024 : 2024- |-7 No-




[ 12-23 48)

[ LAA— Order (Se
29108380/ |26.12.20 50/202 DAS COURT |Dtd. FIRST |at

9 2024 24 3 NO. 16 |2024- |APPEAL No-
12-07 3)

[ LAA— Order (Se
301108381/ |26.12.20 51/202 DAS COURT |Dtd. FIRST |at

0 2024 24 3 NO. 16 |2024- |APPEAL No-—
12-07 3)

[ LAA— Order (Se
301108382/ |26.12.20 52/202 DAS COURT |Dtd. FIRST |at

1 2024 24 3 NO. 16 |2024- |APPEAL No-
12-07 3)

[ LAA— Order (Se
30108383/ [26.12.20 53/202 DAS COURT |Dtd. FIRST |at

2 12024 24 3 NO. 16 |2024- |APPEAL No-—
12-07 3)

o WP (C) — Order (Se
301108384/ |26.12.20 COURT |Dtd. at

3 2024 24 33223/ K. BEHERA NO. 16 9999- No-
12-31 3)

[ LAA— Order (Se
30 (108385/ |26.12.20 54/202 DAS COURT |Dtd. FIRST |at

4 (2024 24 3 NO. 16 |2024- |APPEAL No-—
12-07 3)

[ LAA— Order (Se
301108386/ |26.12.20 55/202 DAS COURT |Dtd. FIRST |at

5 (2024 24 3 NO. 16 |2024- |APPEAL No-
12-07 3)

- WP (C) — Order (Se
30 (108387/ |26.12.20 COURT |Dtd. at

6 [2024 24 23222/ K. BEHERA NO. 16 9999- No-
12-31 3)

[ LAA— Order (Se
301108388/ |26.12.20 56/202 DAS COURT |Dtd. FIRST |at

7 (2024 24 3 NO. 16 |2024- |APPEAL No-—
12-07 3)

- WP (C) — Order (Se
30 (108389/ |26.12.20 COURT |Dtd. at

8 [2024 24 ;ggil/ K. BEHERA NO. 16 9999- No-
12-31 3)

T LAA— Order (Se
301108390/ |26.12.20 57/202 DAS COURT |Dtd. FIRST |at

9 2024 24 3 NO. 16 |2024- |APPEAL No-
12-07 3)

_. LAA— Order (Se
311108391/ |26.12.20 58/202 DAS COURT |Dtd. FIRST |at

0 2024 24 3 NO. 16 |2024- |APPEAL No-
12-07 3)

[ WP (C) — Order (Se
31108392/ 126.12.20 55405, | k. penERa COURT o a- at

2024 : 9999- No-




[ 12-31 3)
[ LAA— Order (Se
31108393/ |26.12.20 59/202 |y DAS COURT |Dtd. FIRST |at
2 |2024 24 3 NO. 16 |2024- |APPEAL |[No-
12-07 3)
[ LAA— Order (Se
31 (1083947 126.12.20 [[°0 | COURT |Dtd. |FIRST |at
3 |2024 24 ] NO. 16 2024- |APPEAL |[No-
12-07 3)
[ LAA— Order (Se
31 [108395/ (26.12.20 [0 o | oo COURT |Dtd. |FIRST |at
4 (2024 24 ] NO. 16 |2024- |APPEAL |[No-
12-07 3)
[ ABLAPL Order (se
31 (108396/ |26.12.20 |- COURT |Dtd. at
5 |2024 24 14741, [ MOHANTY NO. 16 |2024- No-
2024 12-23 3)
[ TRP (C) (se
31108397/ [26.12.20 |- COURT at
6 |2024 24 287/20 (¢ N SETHI NO. 16 No-
24 3)
[ TRP (C) (se
31 /108398/ [26.12.20 |- COURT at
7 12024 24 304/20 (P BEHERA NO. 16 No-
24 3)
[ TRP (C) (se
31108399/ [26.12.20 |- 5 Das COURT at
8 |2024 24 322/20 NO. 16 No-
24 3)
[ TRP (C) (se
31 108400/ [26.12.20 |- COURT at
9 |2024 24 390/20 [(AMLAN SHAKTI PAUL NO. 16 No-
24 3)
[ TRP (C) (se
32 108401/ [26.12.20 |- COURT at
0 |2024 24 409,20 [P MOHANTY NO. 16 No-
24 3)
[ (se
WP (C) -
32 1108402/ [26.12.20 COURT at
1 [2024 24 29405/ K C PANDA NO. 16 No-
2024
3)
T (se
LAA-
32 1108403/ [26.12.20 COURT at
2 |2024 24 43/202 B BEHERA NO. 16 No-
4
3)
___ (se
WP (C) -
32 1108404/ [26.12.20 COURT at
3 ooa S 31052/ |S BARDHAN o 1e oo
2024
3)
e WP (C) - Order |WRIT |(Se
22 ;82205/ ;2'12'20 31504/ |B. SINGH ;gUR$6 Dtd. |BRANCH |at
2024 : 2024- | (DIVIS No-




[ 12-24 |TON 103
BENCH- |)
1)
T (Se
WP (C) - WRIT
32 1108406/ [26.12.20 COURT at
= 2024 24 31742/ A K S C. NO. 16 BRANCH |~
2024 -8
29)
T (Se
WP (C) - WRIT
32 1108407/ [26.12.20 COURT at
6 2024 24 31466/ |T SWAIN C. NO. 16 BRANCH No-
2024 -4
38)
T (Se
WP (C) -
32 1108408/ [26.12.20 COURT at
7 2024 24 31156/ |R K SAHU C. NO. 23 No—
2024
38)
- (Se
WP (C) -
32 1108409/ [26.12.20 COURT at
8 2024 24 32446/ |C RaNA C-0- No. 23 No-
2024
38)
T (Se
WP (C) -
32 1108410/ [26.12.20 COURT at
9 2024 24 29284/ |P K LENKA C. NO. 23 No-
2024
38)
[ ABLAPL Order (se
33108411/ [26.12.20 |- COURT |Dtd. at
0 2024 24 14616, |1-K- MOHANTA, ADV |C.O. |uq " o3 lrp04- No-
2024 12-24 38)
T (Se
CRLA-
331108412/ [26.12.20 COURT at
1 2024 24 1323/2 |D P DASH C. NO. 20 No—
024
38)
[ Order (Se
WP (C) - WRIT
33 1108413/ [26.12.20 COURT |Dtd. at
2 |2024 24 23529/ R K DEHURY C-0- No. 20 |2024- ?SANCH No-
05-17 18)
- (Se
CRLA-
331108414/ [26.12.20 COURT at
3 2024 24 1319/2 |D P DASH C. NO. 20 No—
024
18)
T (Se
WP (C) - WRIT
33 1108415/ [26.12.20 COURT at
1 bo2s iy 32505/ |K C PANDA C.0. |55 20 BRANCH |~
2024 -5
47)
33 108416/ |26.12.20 [ME” COURT éie
= b02a 24 1289/2 |A K PANDA C. NO. 20 No-
024
47)
33108417/ |26.12.20 |SME” COURT gie
6 12024 24 1384/2 N K ROUT C-0- No. 20 No-
024
47)
33 108418/ [26.12.20 [cMP-  [D saMAL c.0. |courT (Se




7 [2024

24 1474/2 NO. 20 at
024 No-
47)
[ (Se
WP (C) - WRIT
33 (108419/ [26.12.20 COURT at
s |202a 24 30389/ |J SAHOO C. NO. 20 BRANCH |~
2024 _5
32)
- Wp(C)- |ODISHA STATE (Se
33108420/ |26.12.20 17221/ FINANCIAL c COURT at
9 12024 24 024 CORPORATION., : NO. 20 No-
CUTTACK 32)
[ ABLAPL Order (Se
COURT
34 108421/ [26.12.20 |- Dtd. at
0 |2024 24 14672, [} SAHOO c. gfb 2 |o02a- [BRAIL=2 oo
2024 12-23 17)
[ Order (Se
34 (108422/ [26.12.20 E§§201 4 RoUT . ;gURg Dtd. |FIRST |at
1 [2024 24 ) : o 2024~ |APPEAL |[No-
12-06 7)
[ Order (Se
LAA- COURT
34 108423/ [26.12.20 pDtd. |FIRST |at
2 12024 24 i3/201 B K PARDHI c. gib 2 |2024- |APPEAL INo-
12-06 7)
- Order (Se
WP (C) - COURT WRIT
341108424/ 126.12.20 [,1 356, b ¥ MALLICK C. No. 2 Pt lgranca [2F
3 |2024 24 5022 onm 2024- |~ No-
12-17 3)
[ Order (Se
34 (108425/ [26.12.20 E?ﬁZOl o RoUT . EgURg Dtd. |FIRST |at
4 |2024 24 . : oLh 2024- |APPEAL [No-
12-06 7)
[ Order (Se
34 108426/ [26.12.20 233201 M/S.P.K.PARHI (DSGI |_ ;gURg Dtd. |FIRST |at
5 (2024 24 . ), S.PATRO : o 2024~ |APPEAL |[No-
12-06 7)
- Order (Se
34 108427/ [26.12.20 225201 N ROUT . ;gURg pDtd. |FIRST |at
6 [2024 24 ; : onm 2024- |APPEAL [No-
12-06 7)
[ Order (Se
LAA- COURT
34 108428/ [26.12.20 Dtd. |FIRST |at
2 bona e i4/201 M/SP.K. DASH(CGC) |[C. ggb 2 5000 |nBPEAL Mo
12-06 7)
B Order (Se
WP (C) - COURT WRIT
34 108429/ (26.12.20 |gooc0t Lo poun c. O PR e 4
8 (2024 24 021 oLn 2024~ |70 No-
12-04 21)
[ Order (Se
WP (C) - COURT WRIT
34 108430/ (26.12.20 |pooco |0 b pour c N o pEd. [Eoal . fat
9 [2024 24 091 oLh 2024~ |°C No-
12-04 21)
135 [108431/ [26.12.20 [WP(C)- [D.K. DEHURY (C.0. |COURT |order [WRIT |(Se




0 [2024

24 10197/ NO. 2 |Dtd. |BRANCH |at
2022 OLD 2024- |-5 No-
12-05 32)
[ Order (Se
WP (C) - COURT WRIT
351108432/ 126.12.20 |1 3,13, |5 k. DEHURY C. No. 2 Ptd- lgrancah [2F
1 12024 24 2022 OLD 2024- 5 No-
12-05 0)
[ Order (Se
WP (C) - COURT WRIT
351108433/ 126.12.20 |1 5,1,/ |p. k. DEHURY C. No. 2 (P¥d- lppancy 2T
2 |2024 24 2023 oip 2024- |~ No-
12-05 o)
[ Order (Se
WP (C) - COURT WRIT
351108434/ 126.12.20 13,17, |p. K. DEHURY C. No. 2 Pt4- lgranca [2F
3 12024 24 2022 OLD 2024- 5 No-
12-05 0)
[ Order (Se
WP (C) - COURT WRIT
351108435/ 126.12.20 10409, |p.K. DEHURY C. No. 2 Pt lgranca [2F
4 |2024 24 2022 onm 2024- |~ No-
12-05 6)
[ Order (Se
WP (C) - COURT WRIT
351108436/ 126.12.20 |1 3,05, |p. K. DEHURY C. No. 2 (PEtd- lgpancy AT
5 [2024 24 2022 oip 2024- |~ No-
12-05 6)
- Order (Se
WP (C) - COURT WRIT
351108437/ 126.12.20 |1 5,06/ |p.K. DEHURY C. No. 2 P4 lgpanch 2T
6 12024 24 2022 onm 2024- |~ No-
12-05 6)
[ Order (Se
WP (C) - COURT WRIT
351108438/ 126.12.20 |1 5,0,/ |p.K. DEHURY C. No. 2 (PEd- lgpancy AT
7 |2024 24 2022 oip 2024- |~ No-
12-05 6)
[ Order (Se
WP (C) - COURT WRIT
351108439/ 126.12.20 13403, |p.K. DEHURY C. No. 2 Pt lgranca [2F
8 12024 24 092 onm 2024- |~ No-
12-05 o)
- Order (Se
WP (C) - COURT WRIT
351108440/ 126.12.20 |} 5190/ |p k. DEHURY C. No. 2 (PEd- lgpancy AT
9 2024 24 095 onm 2024~ % No-
12-05 32)
[ ABLAPL Order (se
36 1108441/ 26.12.20 |- s BaRT - ;gURg Dtd. at
0 2024 24 14576/ : oip 2024- No-
2024 12-23 32)
B Order (Se
WP (C) - COURT WRIT
36108442/ 126.12.20 |1 4195, |5 K. DEHURY C. No. 2 Pt lgrancah [2F
1 12024 24 2022 OLD 2024- 5 No-
12-05 32)
[ ABLAPL Order (se
36 1108443/ [26.12.20 |- s BARTK . ;gURg Dtd. at
2 |2024 24 14776/ : oLh 2024- No-
2024 12-23 32)
136 [108444/ [26.12.20 [ABLAPL [BK PANDA (c.0. |courRT [order [(se




2024

24 - NO. Dtd. at
14554/ OLD 2024~ No-
2024 12-20 32)
Order (Se
WP (C) - WRIT
108016/ [26.12.20 GENE Dtd. at
2054 o g;il/z MANOJ KUMAR RANA | 02 ?EANCH e
12-16 16)
ord s
108019/ [26.12.20 gzég;; ANOT KUMAR Rana | GENE g ;te
2024 24 504 RAL 2024- No-
12-05 16)
108022/ |26.12.20 ["E{C)- GENE gijer éie
2024 24 ;égil/ MANOJ KUMAR RANA —|pmp 2024- No-
12-05 16)
WRIT
WP (C) - BRANCH ;ie
108023/ (26.12.20 |1- 0% | vaR mana  |GENE Entire |(DIVIS |°°_
2024 24 2023 RAL Order |ION 113
BENCH- |,
2)
(Se
ord
108026/ |26.12.20 ["E(C)~ GENE bea. at
++2-2Y 155016/ |MANOJ KUMAR RANA . No-
2024 24 5024 RAL 2024- 173
12-05
)
SA- Order (Se
108033/ [26.12.20 GENE Dtd. |SECOND |at
2024 24 332/19 DUSMANT KUMAR NAIK o, 1 2024- |APPEAL |No-
01-03 7
WP (C) - giggem wriT | (°©
108038/ |26.12.20 | ) |RADHARAMAN DAS GENE g arancH 3T
2024 24 NAYAK RAL . No-
013 2024- |-7 o)
12-23
Order (Se
108048/ |26.12.20 gfég;/ PRATAP KUMAR GENE Dtd. gii;CH at
2024 24 024 | [BEHERA RAL 2024- %2 No-
12-18 5)
WP (C) - Order (Se
108057/ (26.12.20 |5,/ |TRINATH CHARAN GENE Dtd. at
2024 24 Soia | [BHUYAN RAL 2016- No-
01-20 5)
WRIT [
WP (C) - Order |BRANCH at
108061/ [26.12.20 | .~ |RADHARAMAN DAS GENE Dtd. | (DIVIS |7~
2024 24 0 NAYAK RAT 2024- |TON 185
10-08 |BENCH- |
1)
WP (C) - Order |WRIT (Se
108069/ [26.12.20 |, 5% |RADHARAMAN DAS GENE pDtd. |BRANCH lat
2024 24 Sove | NAYAK RAL 2024- |(DIVIS |No-
10-08 |TON 103




[ BENCH- |)
1)
WP (C) - Ziggem wriT | (S©
37 108076/ |26.12.20 |1, =" |RADHARAMAN DAS GENE o manch 2t
5 [2024 24 2014 NAYAK RAT 2024 |2 gi—
12-17
[ Order (Se
WP (C) - WRIT
371108084/ |26.12.20 GENE Dtd. at
6 [2024 24 3221/2 B K DAS RATL 2024~ ?iANCH No-
12-17 13)
[ SA- Order (Se
371108085/ [26.12.20 GENE Dtd. SECOND at
7 12024 24 324/19 RAJPAL SINGH RAL 2023- |APPEAL No-
03-21 7)
[ Order (Se
WP (C) - WRIT
37 1108089/ (26.12.20 GENE Dtd. at
s 5024 oa 28328/ MANOJ KUMAR RANA |- 020~ ?EANCH oo
11-24 25)
[ Order (Se
BLAPL-
371108143/ (26.12.20 GENE Dtd. at
9 [2024 24 3528/2 BADAL PRADHAN RAL 2024- No-
12-24 25)
- Order (Se
CRLMC- CRIMIN
38 1108154/ [26.12.20 2281/2 |RABINDRANATH BARTK GENE Dtd. AL at
0 [2024 24 - RAL 2024~ | 2o No-
12-23 7)
[ Order (Se
WP (C) - WRIT
38 |108155/ (26.12.20 GENE Dtd. at
> o2 o4 8222/2 MANOJ KUMAR RANA |~ 094 ?iANCH -
12-24 32)
[ Order (Se
WP (C) - WRIT
38 1108156/ [26.12.20 GENE Dtd. at
> oa oa §§i9/2 MANOJ KUMAR RANA |- 024~ ?EANCH oo
04-26 45)
BLAPL— Order (Se
38 1108216/ [26.12.20 7874/2 BANSIDHAR GENE Dtd. BATL-1 at
3 |2024 24 054 MAHAPATRA RATL 2024- No-
12-10 2)
[ (se
WP (C) - , WRIT
38 1108365/ [26.12.20 GENE Final at
Rl ey oa 20927/ [BASUDEV BARIK ol Orgop [BRANCH |°°
2020 -4
46)
- WP (C) - Order (Se
38 1108377/ [26.12.20 19172/ SWADHIN KESARI GENE Dtd. at
5 12024 24 2024 SINGH RAL 2024- No-
12-24 46)
[ ord S
38 |108050/ |26.12.20 ?528)9} o K ENA GENE bra. a(te
6 [2024 24 5024 B RATL 2024~ No-
12-24 46)
138 [108086/ [26.12.20 [ABLAPL |A K BEHERA GENE BAIL-2 | (Se




7 [2024 24 - RAT at
2162/2 No-
021 10)
[ (se
WP (C) - WRIT
38 [108087/ [26.12.20 GENE at
s |2024a 24 21449/ M BEHERA RAL BRANCH No-
2022 -2
7)
[ ABLAPL (se
38 [108088/ [26.12.20 |- GENE at
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